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S1. 
No. 

Name of Project Pr d ct 
c st 

(~ Mil) 

Loan Effective 
amount ~ Date of 
(. Mil) Agt' ment 

Date of 
closing of 
Agre ment ._ - - -------------- ---- --_ .. 

11. I.F.A.D. Assistan~ e 

1 Bhima Irrigation Project' . 100·0 50·00 Dec. 79 Dec. 1986 

2 Rajasthan annal Stage-I 
(Phase-II) 110'0 55·00 March 80 March 1986 

3 Madhya pradesh Irrigation pro-
ject t Co-financing with IDA) 232'10 25'00 June 81 June 1987 

m. U.S. A. I. D. Assi tance 

1 Gujarat Medium Irrigation P ro-
ject (Co-financing with IDA • 215·50 30'00 Oct. 78 J unc 1984 

2 Rajasthan Madiurn Irri~ation 
Project 58·00 35'00 Sept. 80 June 1985 

-----------------------------------------~----.------------------------------

RevisiOn of Master Plan for Delhi 

.247'8. SHRI H. K. L. BHAGAT: 

SHRI RAM VILAS PASWAN: 

SHRI RAMAVATAR 
SHASTRI: 

Will the Minister of WORKS .AND 
HOUSING be pleased to state: 

(a) the steps being taken to revise 
. the Master Plan for Delhi ; 

(b . whether there is any involve-
ment of representatives of people in 

. regard to the same; and 

(c) if so, in what manner? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 

INGH): (a) The Delhi Development 
Authority are in the process of formu-
lating the Perspective Plan {or Delhi 
f Or 1981-.-2001. The DDA ha e al 
re dy set up a Perspective Planning 
Wing to undertake this \l ork. 

(b) and (c). The Advisory C01..ncil 
of the DDA under the ch airmanship 
of Lt. Governor of Delhi which ad-

vises the Authority on matt r s relat-
ing planning and development f Delhi 
and preparation of the P r:: ective 
plan, comprises besides official mem-
bers, members of ParHam nt un d non-
officials. The DDA ha al 0 1~ en con-
ducting seminars on major j sues in-
volving_ experts, representa tives ().f 
Government organi ath)ns and the 
public. 

National Capital Regi n 

2479. SHRI H. K. L. BHAGAT: 

SHRI SATYENDRA N IN 
SINHA: 

Will the Minister of WORKS AND 
HOUSING be pleased to state th ~ 8t ps 
being taken by Govern-:nent to imple-
ment the objectives of the N' tional 
Capital Region? 

THE MINISTER OF P ARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHM NARA-
IN SINGH): The National C p l ied Re-
gion Plan which was approved in SEP-
tember, 1973 by High Pow r d Board 
envisages the orderl' developm nt of 
Delhi a d the surrounding ' r"B' in 
the States of Rajasthan, U.P., and Har-
yana wi hin the delinea~ed I "'ion and 
the dev lopment of identified ring 
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towns in these states. The Plan en-
visages the balanced development of 
region and dispersal of conomic acti-
vities in self-contained regional towns 
restructuring of the regional transport 
network and the~ integrated develop-
ment or land and infrastructure. 18 
iowns situated in the corridors of the 
States of U.P./Haryana & Rajas than 
have been identified as ring towns in 
'ihis scheme. At present, out of theSe 
18 ring towns only 5 towns viz: Meer ut 
nd Hapur (in U.P.) Gurgaon & Pani-

pat- (in Haryana) and Alwar (in R aJa -
ihan) : are being developed v.nder a 
Central sector scheme. The Central , 
loan assistance is re ~ricted to 50 per 
cent of the cost of the approve:i pro-
jects subject to t he 'provision of mat-
.ching funds by the state Government . 
.A sum of Rs. 7.13 crores has been ci.is-
b ursed till the end of March, 1981 
"The scheme has been continued during 
ihe Sixth I'!an period and a sum of 
Rs. 10 crores has been provided in the 
1'lan budget under the central ector. 
Measures are under consideratlon to 

:revitalise the plan f or the region and 
.provide for an effective coor<1i.cu~tion 

machinery. 

Norms for Allocating InlPorted Edi-
ble Oil to \Tanaspatl Industrie~ 

2480~ SHRI SATYASADHAN 
CHAKRABORTY: Will the Minister 
of CIVIL SUPPLIES be pleased -to 
state: 

(a) what is Government's, criteria 
and no,rms. for allocating imported 
~dible oil to vanaspati industries; 

(b) the list of vanaspati industries 
who are going to be alloc~ted imported 
e dible oil this yea'r ; and 

(C) a list df the black listed vanas-
pati industries, if any?, 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF AGRIGULTrJB.E 
AND CIVIL SUPPLIES (SHRI MO-
HAMMED USMAN ARIF): (a) At 
present 60 per cent of the requirements 
of oil needed for manufacture of va-

naspati are b eing allott d from the 
stock of imported oil to e ch vanaS-
p ati unit . on . the basis of lts. average 
monthly production during the Oil 
Year 1980-81, i.e. November, 1930-
October, 1981. 

(b) of the· 90 installed units, about 
81 are at present beina allotted impor-
ted oil. The rest either have su penued 
production or are in the rocess of 
installation or manufacturing only 
industrial hard oil for manufacture ot 
soap. A list of the units is att9.che.i. 

(c) Does not arise. 

statement 

S. No . Name of the factO! Y 

Punjab 

-

1 Arndt Banagpati Co., Rajpura 
2 . Amritsar Oil Works, Amritsar 
3 Kishen Chand, Ludhiana 
4 Markfed Vanaspati, Khana 
5 , Nav Bharat Banaspati, Doraha 
6~ Oswal Vanaspati & Allied Ind., Ludhi na 
7 Oswal Vanaspati Ii Gen. Ind., Ludhiana 
8. Mahavir Vanaspati Co , Kharar (Ran-

bir Chemicals~ Kbatar) 
9. Sangrur Vanaspati Mills, SangrtU" 

j. & E. 

10 K.C. Vanas].l)3.ti, Jammu 
1'1 Kashmir Vanaspati, Ja,mmu-
12 S.G. Veg. Prod., Yamunanagar 
13. Haryana Vanaspati, Kundli 
14· Keeran Vegetable Prod., Bhiwani 
15 . Markanda VanaspatiJ Sb.ahabad 

Delhi 

16.· D.C.M. Chern. Works, Delhi 
17 Ganesh Flour Mills, Delhi ~ 

U.P. 

18 mrit Banaspati, Ghaziabad 
1-9 .. Hindustan L ver Ltd." Ghaziabad 
20 Jdn Shudh Vanaspati, Ghaziaba d . 
21 Modi Vanaspati, Modinagar 
22 Prag Vana pati Prod.) Aligarh 




